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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srl I:\L?r?"niilr A$Z':rt' Assessee Name Remarks
: ITA 2005.10 |.A CROCHET TRADE AND INVESTMENT PRIVATE
1158/KOL/2026 LIMITED

gl /II<1C-)}T. o Ao | [A] MAHENDRA AGARWAL

vy ”1(—31/2026 2 | [A] RAHUL CHOWDHURY

4l ”I(gi - 200" | [A] SAJAN KUMAR AGARWAL

5 e /}I(gt i 201 | [A] OERSTED ENGINEERING PVT. LTD.

6l /égt b 22%11‘;' [A] BEDPRAKASH CHAURASIYA

oy ﬂigt 12026 | 201516 | [D] MAHESH KUMAR AGARWAL(HUF)

8 | 21100172026 S0zt | [A] SADHAN MONDAL

R 2120/%}?./2026 So16 | [A] ANSAR ALT MOLLA

100 /|I<1c-ﬁ i T | [A] RANJIT SINGH KUNDALIA

il ,ﬂﬁ e >y | [A] RRDS EDUCATION EXPRESS

7 i /ig’t o 2%1156 [A] NATIONAL SALES SYNDICATE N im
kR “Egt /2026 | 201819 | [A] NALINI SURESHCHANDRA DAFTARY /| T™ 04024
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